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AUTHORISATION LETTER

In terrns of powers conferred !o me throqh Power of Attomey dated

23'd May,2014, b): the Boatd of Diectors through resolutioo passed at their meeting held on

22 May,2014,1, Gopal Ganatr4 Executive Ditector, General Counsel & Company Secretary

of Asahi India Glass Limited, a Company incorporated undet the Companies Act' 1956

having its tegistcred of6ce at Unit No. 203-208, Tribhur*an Complex, Ishu'at Nagar, Mathura

Road, New Delhi - 110065 and Cotporatc of6cc at 56 Floot, Tower-B, Global Busioess Park,

Mehrauli - Gurgaon Road, Gugaon, Haryana - 122002, hereby authotize

Mt. C. V. Subramanian, Execuave Of6cet - Finance & Accounts, duly identiEed by his

signature below, to represent, act, appear, plead, sign all papets, fotms, documents, to attend

mietiogs with Conunittee of Ccditots aod all other statutoi requiremeots that ':nll be

required to be signed under Insolvency resolutioa Ploceedings under the ptovisions of the

IBa CODE 2016 before National Company Law Tdbunal, Mumbai against Sejal Glass

Limitcd for and on behalfof the Company and hrrthct to sigo, veri!', institute, 6le, prosecute,

sucat all pleadings includiog plaint, *rittcn statcmcnt, replication, memo of appeal, teview,

retision, restotatrons, replies, objectioos, ctoss objections, with&awals, comptomise and all

other pleadings, to make statements on oath, to swear afEdavits/ applications, declatations to

appoiot and authorize any a.dvocate and to sign vakalamama, to file any document, to receive

back document, to deposit money io court or to take refund or deposit and to do all acts,

deeds aod things as may be deemed occcssaty arrd ptoper for ptosecutioa of the petitioo(s) in

ai irs stagcs, Leforc Natiooal Compary Law Tdbunal, Mumbai rdating to or arisiog for and

on behalf of the Company.

You are requested to kindly take oo recotd the ebovc euthorization with immcdiate effect. A
ccrtified.true copy of Powet of Attomcy dated 23 May,2014 and the rcsolution passed by
the Board of Directors at thcit'mecting hdd ot 2?d May, 2014 is enclosed for your refererice

and recotd.

Yours truly,
For Asahi India Glass Ltd.,

G
Exccutive Director
General Counsel & Company Secretary

c,. v.<J--
Signarure of Mr. C. V. Subramanian IdentiEed

Asahi lndia Glass l-td.
(orpo6r. o{iQ: trh, 6rh a &h nml
Tdr8. Glob.l B6h6 Pt

Ir 9r r14 ao6:1r. 10612&(,r.rl.nyhLi l*@0(,rrl.@w
rb3h. : fl,litd8'.oD

i&o,E 6{ bq b,.( r'u@(!'nA
l'\r.'xa'&lig.t.d,&i0dii:@5j

Date:26d May,2017

Thanking you,


